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domestic prices of sugar which were
rolling low have shown an upward
trend lately which would benefit the
industry.

(b) The measures taken by the
Government to help the sugar indus-
try are indicated in the attached
statement,

Statement
The following measures have been

taken by the Government to help the
sugar industry:—

1. Decontrol ef. Suam- The De-
control of sugar w.ef. 16th Augu.st
1978 was with & view to stimulating
the domestic demsand of sugar and
greater off-take from the factories.
This objective has to a large ex-
tent been achieved as the domestic
consumption of ‘sugar has increased
by about one lakh tonhe per month.

‘11; Removal of Restrictions on
Stock Holding: With a view to help
the sugar mills relieve the burden
of carrymg buge carry-over stocks
all restrictions on stock holding by
Heenced sugar dealers have been
removed.

I, Fixation of Tariff Value and
Ezxcige Duty: The excise duty for
sugar hag been reduced in succes-
sive stages, 'The tariff wvalue -of
sugar has also been reduced from
Rs. 215 in August, 1978 to Rs. 180
w.el 1st February, 1579.

1V, Export Quota and Exports:
Asg in the preceding year, it has
been decided to export India's full
quota of 6.5 lakh tonnes under the
International  Sugar Agreement.
during ihis year.

V. C’amasion Jor New Umts and
'!zpamiom at High Cost: An in-
ur-mnlm:m Group. constituted fo

. ravise ‘the scheme of . incentives -to
. Ahe usw!& established {at;ﬂorlu and

VII. Export of Molasu: The
Government have revised the policy
of export of molagses by amending
the Export Control (Order), 1977
thereby bringing the export of mo-
lasses under OGL-~3. This revised
policy is likely to benefit sugar
factorles as a larger quantity of
molasses may be exported.

VIIL, Creation of Buffer Stock: It
_has been decided in principle to
create a buffer stock of sugar, the
modalities of which are under exa-
amination,

IX. Exportoqu-r Asameasure
of support to gur market, Govern-
ment have allowed forward trading
in the commodity from December,
1978 besides allowing free exports
of gur with cash subsidy of Rs. 10
per quintal and without any quota
restrictions.

X. Loan ta State Governments:
A loan of Rs. 20 crores has also
been advanced to Uttar Pradesh
Government for clearance of cane
arrears in respect of cooperative
and public mector units in the State.
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Assistance sought by Andhra Pradesh
for running Literacy Schools

5670 SHRI P, K. KODIYAN: Wil
the Minister of EDUCATION, SO-
CIAL WELFARE AND C'ULTURE be
please to state:

(a) what is the extent of assistance
sought by the Government of Andhra
Pradesh by way of financial grants to
voluntary agem:ies]m-gxau'dsai:!tms en-
gaged in the State in running literacy
schools ag part of the National Adult
Education Programme;

(b) which are the voluntary agen-
cles/organisations approved or recom-
mended by the State Government for
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_ the purpose of providing financial
grant for running literacy schools ll
the State;

(¢) how many literacy schools are
now being run by each of these or-
ganisations in the State and what is
the total number of adult illiteracy
covered by all these schools; and

(d) what is the total amount of =

assistance so far given to each of
thése voluntary = agencies/organisa-
tions?

‘'THE MINISTER OF EDUCATION,
SOCIAL  WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) tg (d). The Scheme of
Agsistance to Valuntary Agencies
working in the fleld of Adult Educa~
tion is directly administered by the

'Mlnistry of Education and Social Wel

fare and funds under it are provided
to voluntary agencies on the recom-
mendation of the State Governments/,
Union Territory Administrations. No
Adult Ljteracy Schools ag such are
run under the Scheme. Grants are
provided for organising adult educa-
tion centres, which are run on part
time basis for about two hours pet
dav at a time convenient to the lear-

80 adults are expected to be
enroﬂed in each centre,

A list of voluntary agencies recom-
mended by the Government of Andhra
Pradesh for financial assistance for
running adult education centres, num-
ber of centres and the amount of
financial assistance approved during
1978-79 is given in the attached State-
ment,

Statement
S1. No. Name of - Organm.tion Project Approved Amount Grant
L : ~ Approved
t 2 s 4
(Rs.)

49,500
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